
2frr Code of Civil IV. MAY 6. 1 m  Code of CkM Pr. 268
(Arndt.) Bill (Arndt.) Bill

[Shri M. C. Daga] 
to the Joint Committee on the BUI 
further to amend the Code of Civil 
Procedure, 1908, and the limitation 
Act, 1963 in the vacancy caused by 
the death of Shri Nawal Kishoreand 
do communicate to this House the 
name of the member so appointed 
toy Rajya Sabha to the Joint Com
mittee.'*
MR. SPEAKER; The question is:

MThat this House do recommend to 
Rajya Sabha that R'ajya Sabha do 
appoint a member of Rajya Sabha 
to the Joint Committee on the Bill 
further to amend the Code of Civil 
Procedure, 1908, and the Limitation 
Act, 1963 in the vacancy caused by 
the death of Shri Nawal Kishore and 
do communicate to this House the 
nam* of the member so appointed 
by Rajya Sabha to the Joint Com. 
mittee."

The motion was adopted.

18.57 hra.
RULES COMMITTEE

S ixth  R eport

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU 
RAMAIAH): I beg to move-

"That this House do agree with 
the Sixth Report of the Rules Com
mittee laid on the Table on the 2nd 
May, 1975.”
MR. SPEAKER: This question is:

"That this Etouge do agree with 
the Sixth Report of the Rules Com
mittee laid on the Table on the 2nd 
May, 1975."

The motion was adopted.

12.57-1/2 1

MATTER UNDER RULE 377 
Reported D issatisfaction  am ongst 
Uk iv x r sity  akd College teachers 0? 
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